Title: Need to grant environmental clearance for early completion of Jambre Medium Irrigation project in Chandgad
Taluk of Kolhapur Parliamentary constitutency, Maharashtra - Laid.

SHRI SADASHIVRAO DADOBA MANDLIK (KOLHAPUR): Sir, the Union Ministry of Environment and Forests has
conveyed its inability to approve the proposal for construction of Jambre medium irrigation project regarding
diversion of land under section 2(ii) of the Forest Conservation Act, 1980. In this connection, | may mention that an
area of 37.73 hectares will be irrigated and around 53,444 persons would be getting the supply of quality drinking
water, and cashew cultivation in Chandgad Taluk in Kolhapur will get boost after the completion of this project. The
State Government of Maharashtra has also requested to reconsider the proposal.

Sir, | request the Union Government to give the clearance for diversion of 78 hectares of forest land for early
completion of Jambre medium irrigation project.



